
CENTRAL ADMINISTRATIVE TRIBUNAL 
CALCU'TA BENCH 

* 	Date of Order: 16.6.98. 

Present: 
	Honble Mr,Justice S,N.Mallick,Vjce-Chairrnan. 

Ho&b].e Mr. S.L)asgupta, Administrative Member. 

GOUTAM MITRA MMUMDAR & ORS, 

UNION OF INDIA & ORS. 

Fdr he petitioners: Mr,LC.Sinha, counsel. 
For the respondents: Mr,P,hatterj ee counsel. 

Heard on 16.6,98, 

ORDER 

It is submitted by the ld.counsel appearing for 

the petitioners that he has been instructed by the peti-

tioners not to proceed with this application as all grie-

vances of the  petitioners venti'ated in this application 

has since been remedied. 

Accordingly, the application is dismissed for 

'nonprosecution6 . No order as to costs. 

I 	 lv—e 
(S. Dasgupta), 

Memher(A) 
(S•  . allick) 
Vice-Chairman 


